Title: Regarding release of Indian nationals languishing in Pakistani jails.
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THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI BIJOY HANDIQUE): Sir, | will bring it to the attention of the hon. External Affairs
Minister.

SHRI AVINASH RAI KHANNA (HOSHIARPUR): Thank you, Sir.



